
 

 

                  

  

 

CENTRAL ADMINISTRATIVE TRIBUNAL 

CHANDIGARH BENCH 
… 

 

ORIGINAL APPLICATION N0.060/00261/2018 & 
MA No.060/00352/2018 

 
Chandigarh, this the 25th day of July, 2018 

… 

 

CORAM:  HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J)  

  HON’BLE MRS. P. GOPINATH, MEMBER (A) 
… 

 
Amar Kaur w/o Late Sh. Bhag Singh, age 71 years, Retired Work Charge 

Beldar, O/o Executive Engineer, Public Health Division No.3, Municipal 

Corporation, Chandigarh, R/o Village Salamatpur, Tehsil & District Mohali, 

Punjab, Group-D.  

… APPLICANT 

(Present:  Mr. Barjesh Mittal, Advocate)  
 

 
VERSUS 

 
1. Union Territory, Chandigarh Administration through its Secretary, 

Engineering Department, U.T. Civil Secretariat, Sector 9-D, 

Chandigarh.  

2. Chief Engineer, Union Territory, Chandigarh Administration, U.T. 

Civil Secretariat, Sector 9, Chandigarh.  

3. Chief Engineer, Municipal Corporation, Chandigarh, New Deluxe 

Building, Sector 17, Chandigarh.  

4. Executive Engineer, Public Health Division No.3, Municipal 

Corporation, New Deluxe Building, Sector 17, Chandigarh. 

  

… RESPONDENTS 

(Present:  Mr. Vinay Gupta, counsel for respondents no.1 & 2. 
Mr. Arvind Moudgil, counsel for respondents no.3 & 4) 

 



 

 

                  

  

 

ORDER (Oral) 

SANJEEV KAUSHIK, MEMBER (J):- 

1. Sh. Arvind Moudgil, appearing on behalf of Municipal Corporation, 

Chandigarh, produced two communications dated 06.06.2018 and 

23.07.2018.  The same are taken on record. Based thereupon he 

submitted that applicant has been granted benefit, as claimed in the 

O.A., as the respondents have decided to regularize his services and 

have asked him to complete formalities so that actual benefit can be 

extended to him.   

2. Sh. Mittal, learned counsel for the applicant submitted that some 

time limit be framed to extend benefit in favour of the applicant.  

3. Accordingly, we dispose of this O.A. with a direction to the 

respondents to extend actual benefits in favour of applicant, within a 

period of four months from the date of receipt of documents from 

him.  No costs. 

4. The M.A. also stands disposed of accordingly. 

 

 
 

(P. GOPINATH)         (SANJEEV KAUSHIK) 
  MEMBER (A)       MEMBER (J) 

 
Dated:  25.07.2018. 

‘KR’ 


